MC(WP(C) No.177/2014
In WP(C)No.218/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

05.06.2015

In view of the order passed today in WP(C)No.218/2014, this

misc. case also stands disposed of.

JUDGE



WP(C)No.215/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

05.06.2015

Heard in part.
Hearing will continue on 711.06.2015.

JUDGE



WP(C)No.216/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

05.06.2015

List this case on 19.06.2015.

JUDGE



WP(C)N0.290/2014
WP(C)No0.291/2014
WP(C)N0.292/2014
WP(C)No0.293/2014
WP(C)No0.294/2014
WP(C)N0.295/2014
WP(C)N0.296/2014
WP(C)N0.297/2014

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH

05.06.2015

As prayed for by the learned counsel for the petitioners, list
these cases on 19.06.2015.

JUDGE



